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ACT No. XIV OF ! 939. 

(~eceived the asent  of the Governor General on the 28th 

Harch, 1939.) 

--,- 

An Act to amend the Cotton Ginning and f i e ~ ~ -  
Factories Act, 1925, for certain pnrposes. 

W HEREAS i t  is expedient to amend the Cotton 
XII ot 19%. Ginning and Pressing Factories Act, 1925, for 

the purposes hereinafter appearing ; 
It is hereby enacted as follows :-- 
I. This Act may be called the Cottoil Ginning and short title. 

Pressing Factories (Amendment) Act, 1939. 
2. In  sect.ion 9 of the Cotton Ginning and Pressing Ammdment 

of section 9 
Factories Act, 1925 (hereinafter referred to as the said "r ~ c t  X ~ I  of 

1926. 
Act)- 

(a) after sub-section (1) the following sub-section 
shall be inserted, namely :- 

" ( IA)  In any cotton ginning factory, whether 
erected before or after the commencement 
of this A c t  

(a) no structural alterations or additions, the 
construction of which commenoed after 
the 27th day of February, 1939, shall be 
made so as  to minimise the degree of 
compliance of the factory as a whole 
with the requirements set forth in 
clauses (a )  and (b) of sub-section ( I ) ,  and 

(b) every structural addition (whether actually 
attached to any existing structure in the a 

factory or not), the construction of' 
which commenced after the last-men- 
tioned d a b ,  shall be constructed in 
accordance with plans and specifications 
approved by the prescribed authority : 
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